NATIONAL COMPANY LAW TRIBUNAL
SPECIAL BENCH - II \ 3
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHIENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 09-03-2020 oL 2.0 °f.rm.

PRESENT: SHRI R. VARADHARAJAN, MEMBER-JUDICIAL
SHRI S. VIJAYARAGHAVAN, MEMBER (TECHNICAL.)

APPLICATION NUMBER
PETITION NUMBER : IBA/1290/2019
NAME OF THE PETITIONER(S) : PROCAM LOGISTICS PVT LTD
NAME OF THE RESPONDENT(S) : BGR BOILERS PVT LTD
UNDER SECTION : 9 RULE 6 OF IBC
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[IBA/1290/2019]

ORDER
Learned counsels for the parties are present. Upon notice, the respondent is
being represented by Mr.Santosh Balaguru, Senior Manager of the Corporate
Debtor Company. Both sides represented that they have come to an amicable
settlement outside this Tribunal. Taking into consideration of the same, this

petition stands dismissed as withdrawn.
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